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not up to the standards prescribed
by All India Medical Council.

(iv) SHORTAGE OF LIFE SAvING DRUGS
» %, IN KERALA.

*SHRI'V. S. VIJAYARAGHAVAN
{Palghat): Sir, under ru'e 377, I wish
to raise the following matter.

. A situation has arisen in Kerala
where many life-saving drugs are not
available, despite the fact that these
medicines manufactured by the Sara-
bhaj Chemicals, a reputed drugs manu-
facturing ccmrpany, are in  stock
This is due to a dispute about the
reduction in the payment of com-
mission. Since 4th November, drugs
~uch as Pronestil, used for heart
disease, Anatinsol wused for mental
disease and other essential drugs for
Asthma, typhoid and ophthalmic dis-
eases have disappeared from the mar-
ket, There is a shortage of other
medicines also which are manufactur-
ed by Sarabhai Chemicals. The drug
dealers have started an agitation in
response to the call given by the All
India Chemists and Druggists Orga-
nisation, This agitation which has been

. Jstarted to protest against the reduc-

tion by one per cent in the commis-

sion givtn by Sarabhai Chemicals,
hag considerably affected the people.
This agitation has increased the pos-
sibilities of blackmarketing of drugs
which will be brought from outside
Kerala, While the people are facing
difficulties due to the non-availability
of these drugs, stocks are piling up
" in the manufacturing company. When
such a thing is happening, the Drugs
,and Pharmaceuticals owned by the
Kerala Government is lying closed.
Production of drugs hag come to a
standstill in many other pharmaceuti-
cal companies, due to strike etc, At
a time when there is a general shor-
tage of essential drugs, such an agi-
tation aeimed at profit only and carried
on with an uncompromising pastime,
cannot merely be regarded as a dis-
‘w pute in the commercial sector. More
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side, it is the difficulties and distress
caused to the people due to the shor-
tage of life-saving drugs, that is rele-
vant in the matter,

Under the Drugs Control Order, mot
only refusal to sell the medicines in
stock is an offence, but stern action
can be taken against those responsible
for not selling the life-saving drugs.
It is learnt that in Andhra Pradesh
when thrre was such a threat, Gov-
ernment took very stern steps and
thus avoided the difficultieg of the
people. But the Government of Ke-
rala has not taken any steps to re-
lieve the miseries of the people, even
after many weeks have passed. There-
fore, I request the Central Govern-
ment to take immediate steps to put
an end to the difficulties of the peo-
ple in Kerala.

(v) NEED TO EXTEND RAIMLWAY LINK
FROM BAGAHA BRIDGE TO GORAKH-
PUR ViIA Siswa IN UTTAR PRADESH
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*Original speech wag delivered inMalayalam;



